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The first guery in your letter has been answered in the directions given by Hon'ble NGT in para

22(1)to(4) of the order. However, the order is silent on this aspect as to whether those who have
applied till 31.3.2016 will continue 31.05.2016 or not ?

With regard to second query, as per order, if the mine owners cure the defects in their
applications in the given time of one week, they will be treated to be at par with those whe have
applied till 31.3.2016.
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V.K. SHUKLA

Advocate, Supreme Court of India
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